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(4) Travcliers  cheques Rs. 46

in American Dollars. thousand
approx.

the United
along with his

(b) He arrived from
States of America
-devotees.

(c) Collector of Customs, Delhi has
reported that in addition o the confis-
cation of the seized goods, for which
an order has already been passed, show
cause notices for imposing personal
penalties under Section 112 of the
Customs Act, 1962 a-e shortly being
issued to Balyogeshwar, Shri Behari
Singh and Miss yan Apter. Director
of Enforcement has also issued Show
cause notice against Shri Behari Singh
l‘inder Foreign Exchange Regulations

ct.

Submizsion of a
Central
working in

Memorandum by
Government Employees
Pali re: House Rent
Allowance

5769. SHRI M. C. DAGA: Wil
the Minister of FINANCE be pleased
to state :

(a) whether the Central Government
emplovees working in Pali (Rajasthan)
have submitted a memorandum to the
Central Government demanding House
Rent Allowance ; and

(b) if so, the action
‘Goverrment thereon ?

taken by

THE MINISTER OF STATE IN
THE MINISTRY OF FINANCE
§SHRI K. R. GANESH) : (a) Yes
1T,

(b) It has been decided to classify
Pali (Rajasthan) as a ‘C’ Class town
for the purpose of grant of house rent
allowance to the Central Government
emplovees stationed there. Necessary
-orders in this regard are likely to issue
shortly.

Number of Central Government
Pensioners

5770. SHRI SUKHDEO PRASAD
VERMA :  Will the Minister  of
FINANCE be pleased to state :

~ (a) whether Government have any
data regarding the number of Central
Government pensioners at present ; and

(b) if so, the number of such pen-
sioners whose incomes are below the
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poverty line according to present
standard laid down by Government in
this behalf ?

THE MINISTER OF STATE IN
THE MINISTRY OF FINANCE
(SHRI K. R. GANESH) : (a) and
(b). The information is being collected
and will be laid on the Table of the
House as soon as passible,

Setting up of a Committee to Review
the Existing Fiscal and other Incentives
for Hotel Industry

5771. SHRI R. N. BARMAN:
SHRI V. MAYAVAN :
Will the Minister of TOURISM

AND CIVIL AVIATION be pleased to
state :

(a) whether Government have deci-
ded to set up a Committee to Treview
the existing fiscal and other incentives
for hotel industry ;

(b) if so, its composition and terms
of reference ; and

(c) the time by which it is likely to
be set up?

THE MINISTER OF STATE IN
THE MINISTRY OF TOURISM AND
CIVIL AVIATION (DR. SARC-
JINI MAHISHD : (a) to (c). Yes, Sir.
A Committee to review fiscal and
other incentives for the hotel industry
is being sct up immediately under the
Chairmanship of Shri S. Bhootha-
lingam, Director General, National
Council of Applied Economic Research,
with the Director General of Tourism
as Member-Secretary and representatives
of the Ministry of Finance, Planning
Commission, Industrial Finance Corpo-
ration of India and India Tourism
Development Corporations as Members.
The Hotel Industry will also be repre-
sented on the Committee.

The terms of reference of the Com-
mittee are given in the attached
statement.

STATEMENT

The terms of reference of the Com-
mittee on fiscal and other incentives for
the hotel industry will be as follows :

(i) review
(a) the development of diffe-
rent categories of hotel

accommodation for tourists
in the period 1969-74 ;





